THE CRIMINAL LAW AMENDMENT (AMENDING)
' - ACGT; 1985

No 44_0F 1985

[2lst August 1985]

An Act further to. amend the Cnmmal Law Amendmcnt Act 1952 o

BE it enacted by Parhament in the Thlrty-smth Yeav of the Repubhc-

.,.of. India as follows

- L Th1s Act ‘may be called the Crmunal ‘Law Amendment (Amending)
,(Act 1985, o : -
: 2. In sub-sectmn (1) of- sec’aon 11 of the Crlmmal) Law Amendment‘
-'46 of 1952 Act 1952, after the words- “air force law”, the brackets Words and figures

‘47 of 1968. . « (mcludmg the Border Secunty Force Act, 1968) » shall be added.
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